The 28th April 1948
No.L.774/47/5.—The following Act of the Assam chlslatlvc Asscmbly
‘having been assented to in His Majesty’s name by the Governor, is hereby
jpublished for general information.

(Received theassent of the Governor onthe 24th April 1948)
ASSAM ACT VI OF 1948 .
“THE ASSAM DEPUTY SPEAKER’S SALARY ACT, 1948
{(Passéd by the Assenibly)
4 [Publishediin the Assam Gazeite of the 5th May 1948]

An
Act to provide for the salary of ‘the Deputy Speaker qf the
Assam Legislative Assembly,

Preamble. ‘WHEREAS provision has'been made by sub-section (4)
of section 65 of the Government of India Act, 1935, as
adapted under the India (Provisional C@nstltutnon) Ordcr,
1947, for the determination cf the salary of the Deputy
Speaker of the Provincial Legislative Assembly bv an Act of
the Provincial Legislature ;

Tt is hereby-enacted as follows : —

Short title. 1. (1) This Act may be called the Assam Deputy

Speaker’s Salary Act, 1948.






